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AState particulars

Blnsert name and address of
Agent.

<Strike aut not required.

PInsert name of Agent whose
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with  official seal and
designation of the signatory.

{See section 43)

In connection with* . rverraressasherrnesrnnebobeste

................................................................................................

to act as my (or our) Agent and to receive all notices,
requisitions and communications until further notice.

€And I (or We) revoke the previous authority given
by me (or us} to®

in this matter.

To

The Controller of Designs,
The Patent Office,



